INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 04-MAY-2026 (MONDAY)

GOOGLE MEETING CODE => XRE-HVRQ-HEH TIME => 10-30 AM

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 150/GTY/2019

1991-92

[A] MD JAIMUDDIN AHMED

ITA 151/GTY/2019

1992-93

[A] MD JAIMUDDIN AHMED

ITA 152/GTY/2019

1993-94

[A] MD JAIMUDDIN AHMED

ITA 182/GTY/2025

2021-22

[D] ANIL KUMAR JAIN

CO 8/GTY/2026

2021-22

[A] ANIL KUMAR JAIN

ITA 268/GTY/2025

2015-16

[D] TOOR FINANCE COMPANY LIMITED

ITA 334/GTY/2025

2017-18

[D] DAULAL SARDA AND SONS HUF

ITA 335/GTY/2025

2018

[D] ASHOK KUMAR GUPTA

ITA 372/GTY/2025

2013-14

[A] GAHANCHA ALI AHMED

10

ITA 113/GTY/2026

2018-19

[A] OINAM CHANDRAMANI SINGH

11

ITA 114/GTY/2026

2018-19

[A] ATW INDIA PRIVATE LIMITED

12

ITA 115/GTY/2026

2020-21

[A] NONGTHOMBAM SANAMACHA MEETEI

13

ITA 116/GTY/2026

2017-18

[A] KIRAMIN FRANCIS ZELIANG

14

ITA 118/GTY/2026

2016-17

[A] KAZHETO ALOLI KINIMI

15

ITA 119/GTY/2026

2018-19

[A] ABHISHEK MITTAL

16

ITA 120/GTY/2026

2018-19

[A] ABHINAV MITTAL

17

ITA 121/GTY/2026

2017-18

[A] BASU DEV SHARMA

18

ITA 122/GTY/2026

2022-23

[A] JUMTA HANKAR

19

ITA 123/GTY/2026

2021-22

[A] BKSONS INFRASTRUCTURE PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON:BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE => XRE-HVRQ-HEH TIME => 10-30 AM

Sr

Appeal Number Assmt. Assessee Name
Year

Remarks

ITA 1/GTY/2026 | 2022-23 |[A] AVANTIKA INNOVATIONS PVT. LTD.

ITA 163/GTY/2025| 2016-17 |[[A]J N TAYAL STEELS PRIVATE LIMITED

ITA 3/GTY/2026 | 2013-14 |[D] SAROJ SUNRISE PRIVATE LIMITED

ITA 5/GTY/2026 | 2016-17 |[D] DEEPAK ROLLER FLOUR MILLS

CO 4/GTY/2026 | 2016-17 |[A] DEEPAK ROLLER FLOUR MILLS

ITA 6/GTY/2026 | 2018-19 |[D] DEEPAK ROLLER FLOUR MILLS

CO 5/GTY/2026 | 2018-19 |[A] DEEPAK ROLLER FLOUR MILLS

ITA 16/GTY/2026 | 2017-18 |[A] WILLIAMSON FINANCIAL SERVICES LTD

ITA 25/GTY/2026 | 2017-18 |[A] RANJIT KUMAR TIWARI

10

ITA 26/GTY/2026 | 2016-17 [[A] DHRUBAJYOTI BORGOHAIN

11

ITA 28/GTY/2026 | 2023-24 |[A] REGULAR TUTORIAL HOME

12

ITA 33/GTY/2026 | 2015-16 |[A] SILCHAR COLLEGIATE SCHOOL

13

ITA 34/GTY/2026 | 2016-17 |[A] SILCHAR COLLEGIATE SCHOOL

14

ITA 39/GTY/2026 | 2020-21 |[A] SANJEEVANI TEA INDUSTRIES

15

ITA 58/GTY/2026 | 2012-13 |[D] HEMANTA KUMAR BHAGWATI
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE => XRE-HVRQ-HEH TIME => 10-30 AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 91/GTY/2025 2012-13 [ [A] GHOSH BROTHERS ELECTRONICS PRIVATE LIMITED

2 ITA 92/GTY/2025 2012-13 | [A] GHOSH BROTHERS AUTO SALES PRIVATE LIMITED

3 ITA 224/GTY/2025 2022-23 | [A] BIKASH SARMAH

4 | ITA251/GTY/2025 2019-20 | [A] NAVEEN JAIN

5 ITA 362/GTY/2025 2022-23 | [D] UMESH KUMAR BERIYA

6 ITA 364/GTY/2025 | 2021-2022 | [A] MANAKI NATUNG

7 ITA 365/GTY/2025 | 2022-2023 |[A] MANAKI NATUNG

8 ITA 14/GTY/2026 2022-23 | [D] BIKASH SARMAH

9 ITA 19/GTY/2026 2017-18 | [D] KRISHNA RAMAULI THAPA

10 ITA 30/GTY/2026 2023-24 | [A] DOOM DOOMA CIRCLE GAS GRID

11 ITA 31/GTY/2026 2017-18 | [D] PRAMODE KUMAR JALAN

12 ITA 32/GTY/2026 2020-21 | [A] HILLS VIEW BONDED WAREHOUSE

13 ITA 35/GTY/2026 2013-14 [ [A] CONCEPT ESTATE AND DEVELOPERS (P) LTD

14 ITA 36/GTY/2026 2016-17 | [A] CONCEPT ESTATE AND DEVELOPERS (P) LTD

15 ITA 37/GTY/2026 2013-14 | [A] PRABHU SHYAM CHARITABLE TRUST

16 ITA 38/GTY/2026 2014-15 | [A] PRABHU SHYAM CHARITABLE TRUST

17 ITA 41/GTY/2026 2022-2023 | [A] SAMUEL KEISHING

18 ITA 42/GTY/2026 2020-21 | [A] SIGMA SPICE INDUSTRIES PRIVATE LIMITED

19 ITA 45/GTY/2026 2020-21 | [A] FAKHRUL ISLAM

20 ITA 46/GTY/2026 2023-24 | [A] FAKHRUL ISLAM

21 ITA 47/GTY/2026 2022-23 | [A] PRIYASHI AASHI DEVELOPERS PRIVATE LIMITED

22 ITA 48/GTY/2026 2021-22 | [A] PRAMOD KUMAR SHARMA

23 ITA 52/GTY/2026 2014-15 [ [A] SYED TAZNUR HUSSAIN

24 ITA 53/GTY/2026 2016-17 | [A] SYED TAZNUR HUSSAIN

25 ITA 56/GTY/2026 2018-19 [ [A] SYED TAZNUR HUSSAIN

26 ITA 57/GTY/2026 2023-24 | [D] NISHANT BAJAJ

27 ITA 59/GTY/2026 2018-19 | [A] THAHEKHU VILL.B/C FC (NCBC)

28 ITA 60/GTY/2026 2019-2020 | [A] THAHEKHU VILL.B/C FC (NCBC)

29 ITA 62/GTY/2026 2023-24 | [A] BALAJI COKE COAL)
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 07-MAY-2026 (THURSDAY)

GOOGLE MEETING CODE => XRE-HVRQ-HEH TIME => 10-30 AM

BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

Sr

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 78/GTY/2026

2021-22

[A] MUNNA INDUSTRIES

ITA 79/GTY/2026

2022-23

[A] MUNNA INDUSTRIES

ITA 80/GTY/2026

2015-16

[A] WINTER BORN SIANGSHAI

ITA 81/GTY/2026

2019-20

[A] SUSHIL KUMAR

ITA 82/GTY/2026

2017-18

[A] JACINTA HONGRAY

ITA 83/GTY/2026

2016-17

[A] SM HOTELS AND RESORTS PRIVATE LIMITED

ITA 84/GTY/2026

2016-17

[A] SM HOTELS AND RESORTS PRIVATE LIMITED

ITA 85/GTY/2026

2021-22

[A] N E INFRA

ITA 86/GTY/2026

2018-19

[A] RANJAN DUTTA

10

ITA 87/GTY/2026

2017-18

[A] M/S. C M DATTA

11

ITA 88/GTY/2026

2019-20

[A] SHREE GAUTAM CONSTRUCTION COMPANY LIMITED

12

ITA 89/GTY/2026

2015-16

[A] NOVELTY TRADERS LIMITED

13

ITA 90/GTY/2026

2017-18

[A] TRIPURA CRICKET ASSOCIATION

14

ITA 178/GTY/2026

2018-19

[A] TRIPURA CRICKET ASSOCIATION, AGARTALA

15

ITA 91/GTY/2026

2020-21

[A] JORAM LELI

16

ITA 92/GTY/2026

2022-23

[A] MUKUL LAHKAR

e
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CONSTITUTION OF ITAT KOLKATA ZONE
~ {04/05/2026 TO 07/05/2026 )
In Hybrid/Physical/Virtual Mode
[08/05/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

Bench Constitution | gourt
o0om
Shri George Mathan, JM

SMC . [At10.30 AM. ] . . & i
| N L R0
Shri George Mathan, JM N\, . VAR
B & N2 /

Shri Rakesh Mishra, AM :

[ After “Guwahati” Bench & “SMC” Bench] /
v
Shri George Mathan, JM F o
D € / )
Shri Rakesh Mishra, AM
[ After “B” Bench |
Shri Sonjoy Sarma, JM
Ranchi & N 3 ;
Shri R.N. Sahay, AM e
[At02.30 P.M]] { }[\T

Shri Sonjoy Sarma, JM ) , /

Guwahati & 3

Shri Rakesh Mishra, AM
[ At10.30 AM. |

Note : 1. “A” & “C” Bench of ITAT, Kolkata will not function during this week.
2. “Patna” Bench will not function during this week.
3. “Cuttack” Bench will not function during this week.




